
Regional Office 

Rajasthan Pollution Control Board 

SPL-2, RIICO Industrial Area, 

Phase 5 Madanganj. Kishangarh. 

To, 
The Registrar, 
National Green Tribunal, 
Central Zone Bench, 

Bhopal. 

Sub:- Joint Inspection Report of the Committee.

Ref:- Hon'ble NGT order dated 19.08.2021 in O.A. application No. 63/2021. 

Sir, 
With due respect, it is our honour to submit joint inspection report of the 

Committee constituted by Hon'ble NGT in the matter of 63/2021, Surendra Singh 

Shekhawat V/s State of Rajasthan & Others. The Joint inspection was carried out 

on dated 22.09.2021 by the following members: 

1. Sh Mahesh Dutt Purohit, Sc-C, MoEFCC, IRO, Jaipur (Raj.) 

2. Sh Sunil Kumar Meena, Sc-D, CPCB, Regional Directorate, Bhopal (M.P.) 

3. Sh Vikram Kesharee Pradhan, IFS, Member Secretary, State Wetland 

Authority Rajasthan, Jaipur (Raj.) 

4. Sh Deepak Tanwar, EE, Regional Officer, RSPCB, Kishangarh (Nodal Officer),

Attached herewith is the Joint inspection report (09 Pages) and Annexures (10 

Nos). 

Thanking You. 

Yours Sincerely, 

Deepak Tanwar 

EE& Regional Officer, 
RSPCB, Kishangarh
[Nodal Officer] 

EE-Deepak Tanwar's 
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Joint Inspection Report of the Committee

Submitted in Reference to

Honourable National Green Tribunal (NGT), Central Bench,

Bhopal order dated 19-08-2021 in the Matter of

Original Application No. 63/2021 (CZ)

Surendra Singh Shekhawat

Versus

State of Rajasthan & Others

Member of the committee

1. Sh Mahesh Dutt Purohit, Sc-C, MoEFCC, IRO, Jaipur (Raj.)

2. Sh Sunil Kumar Meena, Sc-D, CPCB, Regional Directorate, Bhopal (M.P.)

3. Sh Vikram Kesharee Pradhan, IFS, Member Secretary, State Wetland
Authority Rajasthan, Jaipur (Raj.)

4. Sh Deepak Tanwar, EE, Regional Officer, RSPCB, Kishangarh (Nodal
Officer)
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Joint Inspection Report of the Committee

In compliance of the Hon’ble National Green Tribunal (NGT) Central
Bench, Bhopal order dated 19.08.2021, in the matter of original
application No. 63/2021 (CZ), Surendra Singh Shekhawat versus State
of Rajasthan and others, the committee of following 04 members visited
the site i.e. Anasagar lake, Ajmer on 22.09.2021 to record the factual
situation and actions required to be taken:

1. Sh Mahesh Dutt Purohit, Sc-C, MoEFCC, IRO, Jaipur (Raj.)

2. Sh Sunil Kumar Meena, Sc-D, CPCB, Regional Directorate, Bhopal
(M.P.)

3. Sh Vikram Kesharee Pradhan, IFS, Member Secretary, State Wetland
Authority Rajasthan, Jaipur

4. Sh Deepak Tanwar, EE, Regional Officer, RSPCB, Kishangarh (Nodal
Officer)

As per the order of Hon’ble NGT the committee verified the factual status
on these following issues: -

1. Construction of concretised pathways after filling up the submerged
area of wetland.

2. Dumping of construction material within the submergence area and
in the high flood line of the wetland and in the zone of influence.

3. Dumping of soil and other earth material for filling up and reclaiming
the wetland.

4. Construction of Wonder Park after reclaiming the wetland area in
front of Maheshwari Public School, Vaishali Nagar, Ajmer.

About Anasagar Lake

As per historical evidence, Anasagar Lake is a man-made lake which
was constructed by King Annaraj in year 1135-1150. As per the
information submitted by Executive Engineer, Water Resources
Department, Division-II, Ajmer vide letter dated 24.9.2021 (Copy of the
letter is enclosed as Annexure-I); the hydraulic details of Anasagar
lake is as below:

 The catchment area of lake is - 70.55 Sq km (7055 Hectares)
 Area of lake at full tank level is - 2.96 Sq Km (296 Hectares)
 Capacity to hold water is - 247.64 Mcft
 Full tank level is - 13 feet
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Status of Anasagar as a Wetland

As per the provision of rule 3 of Wetlands (Conservation and
Management) Rules, 2017 Anasagar Lake is not a Wetland. It is neither
a wetland designated by the Government of India under the provisions of
the Convention on Wetlands (Ramsar Convention) nor a notified wetland
under Wetlands (Conservation and Management) Rules, 2017.

Declaration of boundary of Anasagar Lake

In exercise of the powers conferred by Section 4 of the Rajasthan Lake
(Protection and Development) Authority Act 2015 (Act No. 5 of 2015), the
Rajasthan State government on the recommendation of Rajasthan Lakes
Development Authority has declared and specified lake area along with
the boundaries of Anasagar lake and geographical area around it as
protected area situated in revenue villages Thok, Teliyan and Kotda of
Tehsil Ajmer, District Ajmer vide Government of Rajasthan, Local Self
Government Department notification No. F.8 (Ga) (8) Rules / DLB /
2017 / 334 dated 30.10.2017 (Copy of the Notification is enclosed as
Annexure-II). The area included in Lake and declared as protected area
in village Thok & Kotda is 2054.88:16:16 (Bigha: Biswa: Biswansi) or
332.63 Hectares where 1 bigha equals to 1617 m2 or 20 Biswa or 400
Biswansi.

Prohibited & restricted activities

In exercise of the powers conferred by section-5 of the Rajasthan Lakes
(Protection and Development) Authority Act 2015 (Act No. 5 of 2015), the
State Government has specified activities for protection and development
of the Anasagar Lake situated in revenue village Thok Teliyan and Kotra
of Tehsil Ajmer, District Ajmer: -

(a) Activities that shall be prohibited in the geographical boundaries
of the Anasagar Lake and its protected area.

(b) Activities that may be carried out in the boundaries of the
Anasagar Lake and its protected area after obtaining permission
from the Rajasthan Lake Development Authority vide Government
of Rajasthan, Local Self Government Development Notification No.
F8(Ga) (8) Rules/DLB/2017/310 dated 30.10.2017 (Copy of the
notification is enclosed as Annexure-III)

Construction of Promenades on Anasagar Lake

As per the Notification dated 30.10.2017 vide point (b) (xvi)
“Construction of promenades for conserving boundaries of the lake” is
an activity that may be carried out in the boundaries of the Anasagar
Lake and its protected area after obtaining permission from the
Rajasthan Lake Development Authority.
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Permission of Rajasthan Lake Development Authority:

State Lake Conservation Authority and Local Self Government
Department on recommendations of District Level Lake Conservation
and development committee as per decision taken in meeting held on
03.03.2021 (Annexure-IV) has granted ex-facto permission vide meeting
minutes No. i-1¼>hy½Mh,ych@21@1835&1852 dated 13.09.2021 (Annexure-
V) to carry out following works including construction of pathway: -

i. Development of Bird Park at Sagar Vihar Area Anasagar, Ajmer.
ii. Strengthening of Bund at Anasagar Lake, Ajmer.
iii. Supply Operation and Maintenance of Floater Boat for De-Weeding

in Anasagar Lake with Cleaning Mechanism for thrash.
iv. Designing, Providing, fixing commissioning and testing of floating

bridge at Bandi River near STP Anasagar Ajmer.
v. Renovation & Beautification of Sagar Vihar Paal, Ajmer.
vi. Construction of Pathway around Anasagar from Sagar Vihar Paal

(Near Vaishali Nagar Petrol Pump) to Regional College Pathway,
Ajmer.

vii. Construction of pathway around Anasagar from Shiv Mandir to
Sagar Vihar Pal, Ajmer.

viii.Development of pathway around Anasagar from Old Vishram Sthali
to Rishi Udhyan.

ix. Installation of Musical Fountain and Interactive Fountain in different
Locations, Ajmer.

The progress made so far is as tabulated below:
S.No. Project Name Start

Date
Stipulated
date of

completion/
Actual date

of
completion

Status Brief Description of Work

1 Development of
Bird Park at Sagar
Vihar area
Anasagar, Ajmer
(RAJ-AJM- 154)

30.10.19 31.01.21 Work
Completed

Nagar Nigam wet land in Sagar Vihar has
been developed in to bird park for migratory
birds by constructing boundary wall, fencing
and mounds. Sagar Vihar Pal serves as a
viewing gallery.

2 Strengthening of
Bund at Anasagar
Lake, Ajmer (RAJ-
AJM-009)

22.12.17 29.02.20 Work
Completed

Pathway for pedestrian has been developed
at FTL from STP to Vishramsthali in 1300 m
length.

3 Supply Operation
and Maintenance
of Floater Boat for
de-weeding in
Anasagar Lake
with Cleaning
Mechanism for
thrash (RAJ-AJM-
099)

27.11.17 28.03.18 Work
Completed

Floater boat has been procured and handed
over to Ajmer Municipal corporation for De-
Weeding and cleaning of Anasagar Lake.

4 Designing,
providing, fixing,
commissioning
and testing of
floating bridge at
Bandi River near
STP Anasagar
Ajmer. (RAJ-AJM-

25.09.18 24.01.19 Work
Completed

Floating bridge has been provided on Bandi
river at Pathway for free and unobstructed
flow of water.
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102)
5 Renovation &

Beautification of
Sagar Vihar Paal,
Ajmer (RAJ-AJM-
143)

22.01.20 31.05.21 Work
Completed

Sagar Vihar Pal was constructed by Water
Resources Department in year 1984.
Pathway was developed under CSR.
Renovation and beatification of Sagar Vihar
Pal has been done. Pathway in approx. 200
m has been constructed. Sump and pumps
have been provided to pump out water from
low lyinig area. Also parking and public
convenience have been provided.

6 Construction of
Pathway around
Anasagar from
Sagar Vihar Paal
(Near Vaishali
Nagar Petrol
Pump) to Regional
College Pathway,
Ajmer (RAJ-AJM-
176)

18.12.20 17.12.21 WIP Work of construction of Pathway at FTL along
periphery of Anasagar lake from Sagar Vihar
Pal to Regional college in approx. 2332 m
length is in progress. 17 Nos. cross drainage
have been provided for unobstructed flow of
water into lake.

7 Construction Of
pathway around
Anasagar from
near Shiv Mandir
to Sagar Vihar Pal,
Ajmer (RAJ-AJM-
174)

21.11.20 19.11.21 WIP Work of construction of Pathway at FTL along
periphery of Anasagar lake from Shiv Mandir
to Sagar Vihar Pal in approx. 960 m length is
in progress. 5 Nos. cross drainage works
have been provided for unobstructed flow of
water into lake.

8 Development of
pathway around
Anasagar from Old
Vishram Sthali to
Rishi Udyan (RAJ-
AJM-187)

04.01.21 03.04.22 WIP Work of construction of Pathway at FTL along
periphery of Anasagar lake from Old Vishram
Sthali to Rishi Udyan in approx. 1834 m
length is in progress. Sufficient Nos. of cross
drainage works will be provided for
unobstructed flow of water into lake.

9

Installation of
Musical Fountain
and Interactive
Fountain in
different
Locations, Ajmer
(RAJ-AJM-161)

20.11.20 15.08.21 WIP Musical Fountain at three locations, Old
Chaupati (floating), Regional college (floating)
and Vishram Sthali park have been installed
for recreation and attraction of tourist and
for increasing beauty of the lake.

Total length of circumference of Anasagar lake at Full Tank Level (FTL) is
approximately 10363 m out of which pathway in approximately 4000 m
already exist and balance length is taken up under Ajmer Smart City
Mission as following (Annexure-VI):-

i. Pathway from Anasagar STP to Vishram Sthali in approx. 1300 m
has been completed.

ii. Pathway from Shiv Mandir to Sagar Vihar Pal in approx. 960 m
length is in progress.

iii. Pathway from Sagar Vihar Pal to Regional college in approx. 2300 m
length is in progress.

iv. Pathway from Vishram Sthali to Rishi Udhyan is approx. 1800 m
length is in progress.

Field Observations:-

1. As per the Notification dated 30.10.2017, the area included in Lake
and declared as protected in village Thok and Kotda is
2054.88:16:16 (Bigha: Biswa: Biswansi) i.e. 332.63 Hectares. Area of
the lake after construction of pathway shall be about 311.17
Hectares. Majorly, the pathway is constructed on the defined
boundary of the lake, however the difference in the area declared in
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comparison to the area under peripheral pathway is due to the
following reasons (Annexure-VI):

S.No. Location Area
(in Ha)

Reasons for Deviation

1. Location-1 0.09 Due to Hon’ble High Court stay on
Khasra No. 2067, Thok Teliyan in SB
Civil Writ Petition No. 16272/2016.

2. Location-2 3.18 Due to Hon’ble High Court stay on
Khasra No. 326 and 327 in SB Civil
Writ Petition No. 7480/2011 Govind
Dyma V/s State of Rajasthan and
Others.
Due to Hon’ble High Court stay on
Khasra No. 507 in SB CW Petition No.
1005/2021 Mukesh V/S State of
Rajasthan and Others.

3. Location-3 3.87 Due to Hon’ble High Court stay on
Khasra No. 227 and 228 in SB Civil
Writ Petition No. 16260/16 Jitendra
Singh & Others V/s State of Rajasthan
and Others.
Due to Hon’ble High Court stay on
Khasra No. 235, 236 & 240 in SB CW
15638/2011 Laxman Singh and
Others V/S State of Rajasthan and
Others.
Due to Hon’ble High Court stay on
Khasra No. 230,233 & 238 in SB Civil
Writ Petition No. 11708/2011 Prabhu
Dayal Vijay V/s State of Rajasthan
and Others.
Due to Hon’ble High Court stay on
Khasra No. 245, 246, 247, 248 in SB
CW 16095/2011 Sohanlal Kumawat
V/s State of Rajasthan and Others.

4. Location-4 9.11 Establishment of Colonies viz.
Mahaveer Colony and Arihant Colony
during the period from 1973-75 and
due to Hon’ble High Court stay on
Khasra No. 1076 in SB Civil Writ
Petition No. 14667/2014 Kesar Bal
and Others V/s State of Rajasthan and
Others.

5. Location-5 4.60 Establishment of 13 MLD Sewerage
Treatment Plant during the period
from 2013 -2015.

6. Location-6 0.6100 Construction of Pathways at FTL level.
Total 21.46
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 It was observed that the decrease in the area due to construction of
Pathways (Location-06) is only 0.6100 Hectares whereas area of
about 08.51 Hectares has been increased after construction of
Pathways from A1-A6 (Annexure-IX).

 Most of the reduction of area (20.85 Hectares) has happened due to
stays in various High Court Writs (Location 1- 4), establishment of
old colonies (Location 4) and construction of STP (Location-05) prior
to notification by Rajasthan Lake Development Authority vide
Government of Rajasthan, Local Self Government Development
Notification No. F8(Ga) (8) Rules/DLB/2017/310 dated 30.10.2017.

 It is pertinent to mention that the work of construction of pathways
around Anasagar Lake is in coherence with the powers conferred by
section-5 of the Rajasthan Lakes (Protection and Development)
Authority Act 2015 (Act No. 5 of 2015) to the State Government which
has specified activities for protection and development of the
Anasagar Lake.

2. During site inspection it was found that, on the peripheral pathway
sufficient numbers of cross drainage structures have been provided
for unhindered flow of water. Hence there is no obstruction to flow of
water. The details of cross drainage structures are as below
(Annexure-VI):-

Name of the Stretch Length of the
Stretch (in Meter)

No. of Cross drainage
structures provided

Shiv Mandir to
Sagar Vihar Pal

960 05

Sagar Vihar Pal to
Regional College

2300 17

Anasagar STP to
Vishram Sthali

1300 One Floating bridge

3. Pathway is constructed majorly at periphery of lake at FTL.
Construction procedure is being explained by a schematic diagram
(Annexure -VIII). At first good earth is being dumped at periphery of
lake and then foundation excavation is done. The excavated earth is
also stacked towards lake to hold water; a temporary track is formed
towards Lake for movement of man and machinery. A RCC wall is
constructed towards lake. A masonry wall is constructed parallel to
RCC retaining wall. The width of pathway including thickness of
both walls is 4.5 m. After construction of both the walls, the good
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earth used for forming temporary track is lifted and filled inside both
the walls and extra earth and silt is also removed from lake side so
that water touches the RCC wall. The good earth filled inside both
the walls is compacted and then stone flooring is done.

During site visit, it was observed that the pathway construction
work was carried out as per the planned construction procedure.
No dumping of construction and demolition waste/other earth
material was found.

4. Seven wonder park is being constructed on Khasra No. 288, 289,
290, 291 and 292 of Thok Teliyan, Tehsil Ajmer of Ajmer
Development Authority for promotion of tourism. The land where
Seven Wonder Park is being developed is well outside the protected
area of lake as shown in attached map (Annexure-IX).

5. During site visit it was observed that Sagar Vihar bird park has been
developed which has become a good destination for migratory birds.
By doing this work around 2.65 Hectares of Government land has
been protected from encroachments and the area has been naturally
developed as birds friendly site.

Photographs taken during the field visit are enclosed as Annexure-X.

Conclusion

1. Anasagar Lake is not a Notified Wetland under Wetlands

(Conservation and Management) Rules, 2017 or Ramsar Convention,

hence violation of Wetland Rules is ruled out.

2. The construction of concretized pathway around Anasagar Lake has

not been done after filling up the submerged area of wetland.

3. During the visit as such no violation of any of the provision of

Rajasthan Lakes (Protection and Development) Authority Act, 2015

was found; while doing construction works, permission of Rajasthan

Lake Development Authority has been sought as per rule.

4. No dumping of the construction materials within the submergence

area and in the high flood line of the wetland and in the zone of

influence was found.

5. No dumping of soil and other earth material for filling up and

reclaiming the wetland was found. Rather after construction of
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pathways the silt from the Lake bed has been removed which will

increase the water holding capacity.

6. Wonder Park is being developed outside protected area of Lake. So

the issue raised by the applicant about construction of Wonder Park

after reclaiming the wetland area in front of Maheshwari Public

School, Vaishali Nagar, Ajmer is factually incorrect.

(Mahesh Dutt Purohit) (Sunil Kumar Meena)
Scientist-C Scientist-D
MoEFCC, IRO, Jaipur CPCB, RD, Bhopal

(Vikram Kesharee Pradhan, IFS) (Deepak Tanwar)
State Wetland Authority Regional Officer, RSPCB,
Jaipur (Raj.) Kishangarh (Nodal Officer)
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